H TEM NO. MM 1 COURT NO. 2 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).28711-28712/2010
(From the judgenent and order dated 12/07/2010 in WP No. 2656/1976 &
WP No. 14892/1991 of The H GH COURT OF JUDI CATURE AT ALLAHABAD)
UDAI NARAI N RAI Petitioner(s)
VERSUS

BOARD OF REVENUE & ORS. Respondent ( s)

Date: 07/12/2010 These Petitions were MENTI ONED t oday.

CORAM :
HON BLE MR. JUSTI CE ALTAMAS KABI R
HON BLE MR JUSTI CE CYRI AC JOSEPH

For Petitioner(s)
M. N rninmesh Dube, Adv.

For Respondent (s)
M. Amt Kunar, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

On nmentioning, let these matters be
taken on board.
It appears t hat on 22nd Novenber,
2010, the nmatter had been passed over for the day,
but now according to the conputer, it is listed on
18th March, 2011.

Si nce this is a fresh mat t er and

there is sone urgency involved in the matter, |et
it be listed as a 'fresh matter’ on 13th Decenber,
2010.
(Sheet al Dhingra) (Jugi nder Kaur)
Court Master Court Master



